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BEFORE THE HON' BLE NATIONAL GREEN TRIBUNA 
(WESTERN ZONE AT PUNE) 

2 

EXECUTION APPLICATION NO. 20 OF 2023 (W 

IN THE MATTER OF: 

CHANDAN SURYAKANT 
KHORJUVEKAR 

GOA COASTAL ZONE 

MANAGEMENT AUTHORITY & 
ORS. 

1. 

VERSUS 
... APPLICANT 

RESPONDENTS 

I, Johnson Bedy Fernandes, adult, being the Member Secretary of 
the Respondent No. 1 Goa Coastal Zone Management Authority 

[hereinafter, �GCZMA"], having my office at: 4h Floor, Dempo 
Towers, Patto, Panaji, Goa, do hereby solemnly affirm and state 
as under: 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 
GOA COASTAL ZONE MANAGEMENT AUTHORITY 

I am the Member Secretary of the Respondent No. 1 GCZMA 
in the captioned original Applicant. I have examined the 

documents pertaining to the captioned Application as 

available in my office and am filing the present Affidavit on 
the basis of the said documents. 

I say that nothing in the present Affidavit may be deemed to 
be any admission of any content of the captioned Application, 
unless the same is categorically admitted herein. I further 
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submit that nothing in the captioned Application may be 
deemed to have been admitted for want of specific denials. 

3. The Applicant has filed the captioned Application seeking 
execution of the judgement and final order dated 26.07.2023 
passed by this Hon'ble Tribunal in the Applicant's Original 
Application No. 70 of 2022 (WZ), By the said judgement, 
this Hon'ble Tribunal had issued the following directions 

(A) 

(B) 

(C) 

(D) 

GCZMA must conclude hearings and take decisions 
in the proceedings against Respondent Nos. 5 to 8 
expeditiously, and preferably within a period of one 
month; 

The Coastal Zone Management Plans [hereinafter, 
"CZMP"] prepared by the GCZMA may be used for 
finalization of the draft 'Sea Turtle Nesting and 
Habitat Management Plan' [hereinafter, "Sea Turtle 
Plan"], to be prepared by the Centre for 
Environmental Education, Goa within a period of one 
month; 

GCZMA may, at its discretion, decide whether to 
upload l:4000 scale CZMP maps on its website; and 

GCZMA must create a dedicated website whereon it 

should post its agendas, minutes, other decisions, and 
all the consents/approvals granted with respect to 

shacks/huts/tents/cottages within a period of one 
month with prospective effect. 
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4. 

5 

6. 

Direction to conclude hearings against Respondent Nos. 

5 to 8 

The answering Respondent concluded procecdings in respect 
of Respondent Nos. 5 and 6 (Mr. Pankaj Chopra and Mrs. 
Goldy Chopra) and Respondent No. 7 (Mr. Satyam Thakral) 
during its 364th Meeting dated 23.10.2023 by taking final 
decisions in respect of their respective structures. 

A true copy of the Minutes of GCZMA's 364th Meeting dated 

23.10.2023 is annexed and is marked as ANNEXURE -1. 

Respondent No. 8 (Mr. Rajendra Kamra) and the Applicant 
were not present during the aforesaid Meeting dated 

23.10.2023. Hence, the answering Respondent issued notice 

to the parties to remain present for pronouncement of its order 

on 16.11.2023. Thereafter, during its 368h Meeting dated 
16.11.2023, the answering Respondent noted that its order 
was not ready and, thus, posted the proceedings on 
30.11.2023. The answering Respondent concluded 

proceedings against Respondent No. 8 during its 357th 

Meeting dated 30,11.2023, and decided to communicate its 

order to the parties. 

A true copy of the Minutes of GCZMA's 357h Meeting dated 
30.11.2023 is annexed and is marked as ANNEXURE -2. 

In view of the aforesaid, it is submitted that the answering 

Respondent has concluded proceedings against Respondent 
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8 

7. 

Nos. S to 8 in compliance with the directions of this Hon'ble 
Tribunal. 

Direction to decide whether to upload 1:4000 scale 
CZMP maps on GCZMA's website 

While deciding the aforesaid issue pertaining to whether the 
answering Respondent is required to prepare and upload 
1:4000 scale CZMP maps on its website, this Hon'ble 
tribunal had directed as under in its judgement dated 
26.07.2023: 

"The Notification does not state who will approve 

CZMPs prepared in the scale 1:4000 to be used by 
local agencies. In absence of clear directions from 

MoEF&CC, we leave it to the discretion of 

GCZMA whether to upload 1:4000 scale CZMP 
maps on the website. We decide this issue 

accordingly." 

With respect to the aforesaid directions of this Hon'ble 

Tribunal, it is stated that the Department of Environment and 
Climate Change, Government of Goa had issued a letter dated 
05.10.2023 to the National Centre for Sustainable Coastal 

Management [hereinafter, "NCSCM"] The said letter stated 
that overlapping and voids at boundaries at villages cannot be 

ruled out and, therefore, discrepancies may be recorded on 
the CZMP maps in the 1:4000 scale. Hence, the NCSCM was 
requested to update the CZMP maps. 

0 
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A true copy of the Letter dated 05.10.2023 is annexed and is 

marked as ANNEXURE-3. 

The NCSCM respondent responded to the aforesaid letter by 

its letter dated 27.10.2023. The NCSCM stated, inter alia, 

that no changes can be made to the LTLHTL, ESA and CRZ 

without the approval of the Ministry of Environment, Forest 

and Climate Chance [hereinafter, �MoEF&CC"]. 

A true copy of the Letter dated 27.10.2023 is annexed and is 

marked as ANNEXURE � 4. 

A perusal of the aforesaid letters indicates that there may be 

certain discrepancies in the CZMPs of 1:4000 scale prepared 

by the NCSCM. The MoEF & CC is the appropriate authority 

to decide on the implementation of the 1:4000 scale maps. 

Hence, the answering Respondent is in the process of 

approaching the MoEF & CC requesting them to prevail upon 

the NCSCM to correct the descrepancies/errors as the 

plans/maps shared by them are not matching with the 

notified survey plans of the State of Goa and this decrepancy 

came to known only when they had shared the maps/plans in 

the scale of 1:4000. Moreover, this Hon'ble Tribunal has left 

the decision to upload 1:4000 scale maps to the answering 

Respondent's discretion. The answering Respondent is 

actively considering the same in view of this Hon'ble 

Tribunal's directions and undertakes to take an appropriate 
decision once MoEF & CC decides upon our request for 

correction of discrepancies. 

5
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Direction to use CZMPs for finalizing Sea Turtle Plan 

11. While issuing the aforesaid directions, this Hon'ble Tribunal 

had observed as under in its judgement dated 26.07.2023: 
"The copy of the minutes of the 39th meeting of the 
National Coastal Zone Management Authority 
dated 01.09.2022 has been provided during the 
argument by the learned counsel for the Applicant. 
It is evident from it that the CZMP map on scale of 
1:25000 and 1:4000 scale has already been 
prepared. Therefore, it would be appropriate that 
these CZMPs prepared by GCZMA may be used for 
finalisation of the draft 'Sea Turtle Nesting and 
Habitat Management Plan', to be prepared by the 
Centre for Environmental Education Goa within 

a periodof one month. We are of the view that the 

efort which has been put in, in preparing these 

maps should be utilized to the full. Issue No. II is 
decided accordingly." 

[Emphasis supplied) 

12. A bare perusal of the aforesaid direction indicates that this 

Hon'ble Tribunal has directed the Centre for Environmental 

Education, Goa to use the CZMPs prepared by the answering 
Respondent for finalizing the Turtle Nesting Plan, Hence, the 
Centre for Environmental Education is responsible for 
complying with the aforesaid directions. Nevertheless, as 
stated above, the answering Respondent would be in a 

wUÀ 

position to take a call only after the discrepancies are put to 
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knaught and thereafter upon seeking the nod from the MoEF 
& CC in relation to use of maps/plans in the scale of 1 :4000 
Thus, the answering Respondent will be in a position to 
comply with the aforesaid directions of this Hon'ble Tribunal 
after the correction of discrepancies and approval of MoEF 
& CC to use the same in 1:4000 scale 

Direction to upload all consents/approvals on a 
dedicated website: 

13. The answering Respondent currently maintains a dedicated 
website (https://www.czma. goa. gov, in) which contains 
records of all meetings conducted by the answering 
Respondent. It also contains CZMP maps and other relevant 

documents pertaining to the GCZMA's functioning. The 

answering Respondent is actively considering creating a 
dedicated online portal for accepting and processing 

approvals and permissions pertaining to subject matters over 
which it has jurisdiction under the applicable laws. The said 

portal will also contain copies of all orders, approvals and 
consents issued by the answering Respondent. Creation of 
such a portal is an exhaustive and comprehensive process 

involving consultation with concerned stake holders and 

approvals from appropriate authorities including the 

Government of Goa. 

14. The Department of Environment and Climate Change is 

currently contemplating the creation of an online portal to 
process applications for sound licenses. The same is pending 
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approval of the Government ofGoa. The said Department has 

submitted a proposal dated 30,06.2023 in this regard. The 
answering Respondent is also contemplating the creation of a 
separate software programme which upon development 
would give an API (application programming interface) link 
to the existing website of the answering Respondent by way 
of which the direction given by this Court would be 

substantially fülfilled or met with. A true copy of the proposal| 
dated 30.06.2023 submitted by the Department of 
Environment and Climate Change is annexed and is marked 
as ANNEXURE - 5. 

15. It is submitted that the answering Respondent has 
substantially complied with the aforesaid directions of this 

Hon'ble Tribunal. The answering Respondent undertakes to 
comply with the remaining directions of this Hon'ble 

Tribunal in letter and in spirit. Hence, in view of the 

aforesaid, it is submitted that the captioned matter may kindly 
be disposed off. 

++VERIFICATION 

DEPONENT 

MEER SECRETARY 

PGOA 

GOA COASTAL ZONE MAAGEMENT AUTHORITY 
PANAJ-GOA 

I, the abovenamed Deponent, do hereby state on solemn oath and 
affirmation that the facts stated hereinabove in this Counter 

Affidavit are true and correct to the best of knowledge, 
information and belief, and nothing has been concealed. 
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Verified at Panaji on this 10 day of January, 2024. 

IDENTIFED BY: 

NOTARIAL HOTARAL HOTARIAL 

DErO6EN,as 
EBER SECRETARY 

PAAL-GE 
GOA COASTALZ aENTAUTHORTY 

Executed before me 

At Panjim Tiswadi - Goa 
Reg. No. 32c24 

Dated:. 1oD2024 

Venefrads C.P.P.B Gracias 
Advocate & Notary -State 
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To, 

No. 15-5-2022/DIR/ENVT & CCI 10 

The Director, 

Department of Environment & Climate Change 
4th Floor, Dempo Tower, Patto, Panaji-Goa Phone Nos.: 0832-295 1089 e-mail: dir-env.goa @gov.in 

National Centre for Sustainable Coastal Management, 
Anna University Campus, 
Chennai 600025. 

Government of Goa 

Sir, 

Sub: Shape file of CZMP 2011 of State of Goa in 1:4000 Scale. 
Ref: No.NCSCM/CZMA/Goa/23-395/EDC dated 04/09/2023. 

Date: 

Encl: As above. 

Copy to: 

Enclosed herewith is the communication received from the Department of 

Settlement & Land Records, Panaji-Goa. As stated in said letter overlapping and 

voids at boundaries of villages cannot be ruled out therefore a discrepancies may 

be recorded on the CZMP maps in 1:4000 Scale as follows "CZMP 2011 map is 
subject to variation if there are alteration carried out of village boundaries by thc 

State of Goa, which updation shall be further done in CZMP 2011 by NCSCM ". 

The CZMP maps in 1l:4000 scale may be updated by your Institution with 

latest village wise shape file prepared by State of Goa and shared with you on 

7/7/2023. Accordingly the delineation on LTL/HTL should also be appropriately 
updated in the CZMP map in 1:4000 scale as per shape files provided on 7/7/2023. 

The letter from DSLR dated 3/10/2023 is enclosed for your reference. 

2023 

Yours faithfully 

(Dr. Levinson J. Martins) 
Director (Environment &CC) 

1. The O.S.D to Hon'ble Minister for Environment & Climate Change, 
Secretariat, Porvorim-Goa. 

2. P.A. to Secretary (Environment & Climate Changc), Secretariat, Porvorim-Goa. 27

ANNEXURE R-3
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To, 

DIRECTORATE OF SETTLEMENT AND LAND RECORDS, 

No.19/DSLR/Re- Cell/ NCSM/138/14 | j 

The Director, 

GOVERNMENT OF GOA 

Panaji-Goa. 

Madam, 

PANAJI - GOA. 

Dircctorate of Environment and Climate Change, 
4 Floor, Dempo Towers, 

Phone: (0832) - 2422036, 2422453 Fax: 2234360 Emall: dig land,!oaPnic. in 

TT 

DeottunlJI Sptaly (ENV) 

Copy To 

Ual_03o)e23 

Sub: Shape file of CZMP 2011 of State of Goa in 1:4000 scale. 
Ref: Letter No.2-84-2023/ENVT & CC/DIR/782 dated 1 1/09/2023. 

With reference to the above we have to submit that in order to prepare the CZMP 
maps in the scale of 1:4000 the following steps may be adhered 

1)The delineation line of the LTL/HTL be over laid on the latest village wise shape files 
prepared by the State of Goa and shared with NCSCM on 07/07/2023. It would be 
appropriate to update the CZMP maps as per these shape files so that there are no major 
discrepancies. 

Date: 03/10/2023 

2) The possibilities of overlapping and voids at boundaries of the villages cannot be 
ruled out. The State of Goa undertakes to carry out the corrections of these boundaries 
on case to case basis as and when such omissions are pointed out to us by affected 
parties. 
3)The updation of CZMP maps may be done as per revenue village boundaries and by 
taking into consideration amended CRZ Notification 201l which amendment is dated 
25/05/2020 as per survey boundaries contained in the shape file plans prepared by the 
State of Goa. 
4) A disclaimer may also be added by the NCSCM that the CZMP 2011 map is subject 
to variation if there are alterations carried out to village boundaries by the State of Goa, 
which updation shall be further done in CZMP 2011 by NCSCM. 

The above steps if initiated shall enable NCSCM Chennai to prepare the CZMP 

2011 maps in 1:4000 scale. 

I) PA To Secretary (Revenue), Secretariat, Porvorim Goa. 

3) Jt.Secretary (Revenue), Secretariat, Porvorim Goa. 

Yours Faith fully, 

(Johnson Bedy Fernandes) 

4) Under Secretary (Revenue l), Secretariat, Porvorim Goa. 

Settlemenl & Land Records 
D<rector 

2) OSID to Ilon'ble Minister for Environment & Climate Change, Sccretarait, 
Porvorin Goa 
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BCSCM 
NATIONAL CENTRE FOR SUSTAINABLE COASTAL MANAGEMENT 

Ministry of Environmcnt, forest & Climate Chon", Government of india 

No. NCSCM/CZMA/Goa/23- 76 /EDL 

TO 

The Director, Environment & Climate Change, 
Department of Environment & Climate Change, 
Government of Goa, 
4th Floor, Dempo Towers, Patto, Panaji, Goa - 403 001. 

dated 27/10/2023 

SUB: SUBMISSION OF 1:4000 SCALE DRAFT CZM MAPS BASED ON SHAPEFILES OF 
CADASTRAL DATA PROVIDED BY DSLR TO NCSCM ON 7/07/2023- REG. 
Ref: 1. NCSCM email dated 18/08/2023 regarding errors observed in the modified 
downloaded cadastral data of Goa. 

2. Your letter No. 15-5-2022/DIR/ENVT & CC/905 dated 5/10/2023. 

With reference to your letter dated 5/10/2023 cited above, the pdf copies of the draft CZM 
maps (2011) of Goa on 1:4000 scale prepared by replacing the Cadastral data layer with the 
georeferenced shapefiles of cadastral data provided by DSLR, Goa to NCSCM on 7/07/2023, 
with discrepancies in the Shapefiles of overlapping and voids at village boundaries on the 
approved CZMP data, are enclosed herewith. Kindly confirn for submitting the hard copy 
prints. 

For any such discrepancy or other discrepancies in the maps which may arise due to the 
discrepancies in the Shapefiles of DSLR of overlapping and voids at village boundaries, the 
office of DSLR, Goa will alone be responsible and all questions in this regard should be 

addressed to DSLR, Goa. 

With reference to your request at para 2 of your letter No. 15-5-2022/DIR/ENVT & CC/905 

dated 5/10/2023, that the delineation on LTL/HTL Should also be appropriately updated in the 
CZMP map in I4000 scale as per shapefiles provided on 7/7/2023, it is stated that the LTL/HTL 

ESA and CRZ have already been approved by the MoEF&CC as part of the CZMP of Goa and 

no changes can be made to LTL/HTL, ESA and CRZ, without the approval of MoEF&CC, New 

Delhi. In this regard, you are requested to kindly approach MoEF&CC, New Delhi, to 

update/change the HT/LTL etc. 

Page 1 of 2 
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RCsCM 

This completes the contract for preparation of CZM maps of Goa (2011) on 1:4000 scale. Kindly 
note that the CZM maps of Goa (2011) on 1:4000 scale approved by the GCZMA were submitted 
by the GCZMA to MoEf&CC on 23/08/2022 and the Shapefiles of the same CZM maps of Goa 
(2011) on 1:4000 scale were submitted byy NCSCM in a CD vide NCSCM letter No. NCSCM/ 
CZMA/Goa/23-395/EDC dated 4/09/2023. 

Dr. Badarees k O 

NATIONAL CENTRE FOR SUSTAINABLE COASTAL MANAGEMENT 
Ministry of Environment, Forest & Climate Change, Government of India 

For Director, NCSCM. 

Encl: pdf copies of the draft CZM maps (2011) of Goa on 1:4000 scale. 

Copy to: The Secretary (Environment & Climate Change), Secretariat, Porvorim, Goa. 

Page 2 of 2 

30

115



31

ANNEXURE R-5116



32

117



33

118



34

119


